| TEM NO. 302 COURT NO. 4 SECTION Xl I A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s).15187/2010

(Arising out of inmpugned final judgnment and order dated 14/12/2009
in CMA No.674/2006 passed by the H gh Court OF A P. At Hyderabad)

M S. CHEBROLU ENTERPRI SES Petitioner(s)
VERSUS

A. P. BACKWARD CLASSES CO- OP FI N. CORP. LTD Respondent (s)
(Wth prayer for interimrelief and office report)

W TH

SLP( C) No. 15408/ 2010
(Wth prayer for interimrelief and office report)

SLP( C) No. 15719/ 2010
(Wth Ofice Report)

SLP( C) No. 15734/ 2010
(Wth prayer for interimrelief and office report)

SLP(C) No. 18290/ 2010
(Wth appln.(s) for c/delay in filing SLP and Ofice Report)

Date : 09/09/2014 These petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s)
in SLP(C) 15187

M N. Rao, Sr. Adv.

Al | anki Ranesh, Adv.
Shil pi GQupt a, Adv.
G Madhavi , Adv.

R. Chandrachud, Adv.

I'n SLP(C) 15408,
15719 & 18290

B. Adi narayana Rao, Sr. Adv.
B. V. Chandan, Adv.
T. Anam ka, Adv.

in SLP(C) 15734
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Al | anki Ranesh, Adv.
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R Chandr achud, Adv.
Digitally signed by
Sarita Purohit
Date: 2014.09. 10

M. Syed Ahnad Nagvi, Adv.
13:27:34 1 ST
Reason: Ms. Manj u Jana, Adv.

1
R Venkat ar amani , Sr. Adv.
G N. Reddy, Adv.
Neel am Si ngh, Adv.
Yashraj Bundel a, Adv.

For Respondent (s)

SRS

UPON hearing the counsel the Court made the follow ng
ORDER



M. MN Rao, |earned senior counsel, appearing on
behal f of the petitioner, started his argunments at 2.45

p.m and concluded at 3.15 p.m Then, M. B. Adi narayana

Rao, | earned senior counsel, appearing for petitioners in

sonme other matters, made his submissions till 3.30 p.m
Thereafter, M. R. Venkat ar anani , | ear ned seni or

counsel , appearing on behalf of the respondent in all the
matters, started his argunents at 3.30 p.m and concl uded
his arguments at 4.00 p.m

Hear i ng concl uded.

Judgnent reserved.

(Sarita Purohit) (Sneh Bal a Mehra)
Court Master Assi stant Regi strar



